Government of Jammu and Kashmir
Department of Law, Justice and Parliamentary Affairs
Civi! Secretariat
Srinagar/Jammu
dhRww
Subject:-Litigation Reforms and effective monitoring of Litigation in Union territory of
Jammu and Kashmir-Appointment of Officer In charge(OIC) Litigation.

GOVERNMENT ORDER NO:- 820-JK (LD ) of 2022
DATED:- 22 - 02 - 2022

Sanction is hereby accorded to the appointment of Officer’s of Skill
Development Department as mentioned in annexure to this Government Order as
Officer Incharge (OIC) Litigation for the cases indicated against each including
Contempt Petition, if any, pending before Hon’ble High Court of J&K and
Ladakh/Central Administrative Tribunal.

The terms and conditions of appointment of the OIC shall be governed by
the provisions of Government Order No.1673-JK(LD) of 2021 dated 24.03.2021.

By order of Government of Jammu and Kashmir.

Sd/-
(Achal Sethi)
Secretary to Government
No:-JK(LD)CODI/ 2021/03 Dated:- 22.02.2022

Copy to the:-

Leamed Advocate General, J&K.

Principal Secretary to Hon’ble Lieutenant Governor, Raj Bhawan.
Joint Secretary(J&K), Ministry of Home Affairs, Government of India.
Principal Secretary to Government, Skill Development Depariment.
Registrar General, High Court of J&K and Ladakh, Jammu/Srinagar.
Principal Secretary to Hon’ble Chief Justice, High High Court of J&K and Ladakh.
Director Litigation , Srinagar/ Jamnmi.

Law Officer concerned

Officer In Charge Litigation(OIC).

Private Secretary to Chief Secretary for information of Chief Secretary.
. Private Secretary to Secretary Law,

. Incharge Website.

. Government Order file.
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Concerned file. \’“_‘/0 )
(Khursheed Ahn'ad Bhat)
Additional Secretary to Government
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Title OIC to be appoint'd

8. No Case
1 Avbitration ’i/s Shivalaya Construction Co. Pvt Lid. Vs State
No. AAJ27/2007 of J&K & Others (Po Seclor
2. Contempt No. 8572016 Mohd \gbal Kohli vis Hwdesh Kumar,
In SWP No. 0672015 Comm/Secy. Tech. Edu and Others. (IT-Sector
3 Contempt No. 193/2016 | Farooq Hussain Vis BR Sharma, Cnief Secy High Court Jammu
in OWP No.711 /2015 J&K Govt and Others. (Pa -Sectof
4, Contempt No. 11172017 | Kissan Institute of Technology VIS Mrs. Shabnam
in OWP No. 219/2017 Shah Kamili, (TI-Sector ) Skill Devel
5. Conte No. 24072017 Rajnder Kumar Vis Sanjeev Verma Comm/secy- Rajendra Kumar, De|
In SWP No. 164172017 Tech. Edu. And Others, 1T1-Sector arit Department
6. Contempt No. 430/2017 | Vivek Sagar Sharma & Ors. Vis Sanjeev Verma High Court Jammu
in SWP No. 81672015 Commysecy. Tech. Edu. And Others {IT-Sector)
T. Contempt No. 434/2018 Ashwani Kumar Hashia Vs Ajeet Kumar Sahu & | High Court Jammu Mandeep Dogra.
in SWP No .618/2014 Ors (1T Development
8. Contempt No. 66012018 | Kawaljeet Kour and Ors Vis WMohammad Javid High Court Jammu

rw.

11.

12.

13.

14.

15.

In SWP No. 1651/2018

Contempt No. 05/2019
in SWP No. 1040/2018

Khan, Secretary Tech. Edu. & Others (Poly-

Pappu Sharma Vs Ajeet Kumar €anu, | High Court Jammi Ravi Gupta Assistanmt Director, Joint Directorate of
Com -cv. Tech. Edu., & Others, ITI-Sector Skill Development Jamm

Contempt No- 28/2018
in LPA No. 22/ 1998

C.P. No. 61/4472021 'In
O.A. No. 61/398/2020
C.P. No. 61 744/2021 In
0AN0.061138212020

CP No. 72021 in OA
No. 62/564/2021

Anita Kuman Vs B.V. R. Subrahmanyam and High Court Jammu Mohammad Shafi Bhat Principal Govemrment Potytechnic
Others College, Shopian
Poly-Sector)
Suresh Kumar Vs Navin Kumar Choudhary CAT. Jammu Bench Amandeep Singh, Superimendent {Tl Kathua
Comm/Secy. Tech. Edu. & Others 1T-Sector
Savita Sharma VS Dr. Asgar Hassan Samoon, CAT, Jammu Bench Ravi Gupta,Assistant Director, Jont Directorate of
Principal Secy. sDD & (iners (I'n-Sedor) Skill Development Jammu
Nisar Akhter Awan Vs Sudarshan Kumar 8 Ors. | CAT Jammu Sajad Hussain Nageeb, AD, Joint Directorate of Skill
[(LL)] Development Kashroir
Shakt Kumar Ganjoo Vs State Of J&K & Omhers | CAT, Jammu Bench Ritu Jamwal, Prncipal Govt. Potytechnic for Boys Jammu
Poly-Sector
Subash Chander & Others Vs State of JAK & 1 High Court Jammu ‘ Rit Jamwal, Prncipal Gowt. Polytechnic for Boys Jammu
Ors, Poly-Sector
Inderjeet Singh Vs State of J&K & Others, Poly- \ CAT Jammu \ Shakeel Ahmad Dar, Le—/OSD Directorate of Skl
Settor Development JaK




Ritu Jamwal,Principal Gowt. Polytechnic for Boys Jammu

' . .1 Munish Singh Vs State of J&K & Others, Po CAT, Jammu Bench
32678213021/ Dne GOGRBESCC | Sector v
- 18, | TA No. 3510/2020 Baiwant Kumar Versus State of J&K & Others, CAT, Jammu Bench Shakeel Ahmad Dar, Lect —WOSD Directorate of Skill
SWP No. 1580/2018 Poly-Sector Development J&K
- 19. TA No. 5813/2021SWP Harbilas Anjal Vs State of J&K & Others, Poly- CAT, Jammu Bench Shakeel Ahmad Dar, Lect —#OSD Directorate of Skill
- No. 2362/2018 Seclor Development J&K
20. | TA No. 4872020 Krishan Singh Vs State of J&K & others, Poly- CAT, Jammu Bench Ritu Jamwal, Principal Govt. Polytechnic for Boys Jammu
- WP (c) No. 318/2020 Sector
21. | TA No. 3619/2020, Shafqit Hussain Vs State of J&K & Others, Poly- | CAT, Jammu Bench Ritu Jamwal,Principal Govt. Polytechnic for Boys Jammu
SWP No. 31372017 Sector
22. Case No. 26/2019 Gh. Mohi-ud-din Malik and Others V/s Collector Principal Dstt. Court Harbilas Anjal, Principai, Polytechnic Kishtwar
Land Acquisition Kishtwar (POLY) KWR ’
23. SWP No. Anuj Kumnar Vs State of J&K & Others, Poly- High Court Jammu Shakeel Ahmad Dar, Lect —/OSD Directorate of Skill
151/2019 Sector Development J&K
24. | TA No. 656812021 Vikas Bansotra & Others Vs State of J&K & CAT, Jammu Bench Mandeep Dogra, Assistant Director {Establishment) Skil
SWP No.512/2012 Others, Development
25. | TANo. /2021 Fazal Hussain Vs State of J&K & Others, ITi CAT, Jammu Bench Ravi Gupta, Assistant Director, Joint Directorate of
SWP No. 783/ 2014 Sector Skill Development Jammu
26. | TA No. 667/2021 Baidev Raj & Ors Vs State of J&AK & Ors.ITI CAT, Jammu Bench Mandeep Dogra. Assistant Director (Establishment} Skill
SWEP No. 343172015 Sector Development
27. TA No. 1957/2021 Randhir Singh Vs State of J&K & Others, (T| CAT, Jammu Bench Mandeep Dogra, Assistant Director {Establishment) Skill
SWP No. 322/ 2018 Sector Development
28. TA No. 18137 2020, Kewal Krishan Versus State of J&K & Others, iTi | CAT, Jammu Bench mMandeep Dogra, Assistant Director {Establishment) Skiil
SWP No. 696/ 2018 Sector Development
20. | TA No.8057/2021 Rajiv Kumar Versus State of J&K & Others, CAT, Jammu Bench Umesh Baru, Deputy Director Planning Directorate of Skill Dev
SWP No.906/ 2018 Planning Deptt. Department
30. | SWP No. 1134/2018 Vivek Sagar Shamna & Ors. Vs State of JAK & High Court Jammu Mandeep Dogra, Assistant Director (Establishment) Skill
Ors, IT! Sector Development
—31. [ TA%No. 12020 Veenit Kumar Versus Sate of J&K & Others, [Tl CAT, Jammu Ber:zh Mandeep Dogra, Assistant Direclor (Establishment) Skill
SWP No. 1650/ 2018 Sector Development :
32. SWP No. 1680/2018 i okesh Kumar Shama Vs State of J&K & Others, | High Court Jammu Mandeep Dogra, Assistant Director  (Establishment)  Skill
IT1 Sector Development
33. | TANo. 2098/ Rahul Shama Vs State of J&K & Others, iTl CAT, Jammu Mandeep Dogra, Assistant Director (Establishment) Skill
2020,SWP No. Sector Bench Development
1759/2018
34, | T.A. No. 3054/2021 Mumtaz Ahmad Vs State of J&K & Others, [Tl CAT, Jammu Bench Ravi Gupta, Assistart Director, Joint Directorate of
Sector Skil) Development Jammu

WP(c) No. 3254/2018,

311



3&5‘}%2}2'.[;5%  2REYRGh bﬁ%y Kom—r& Anoiher Va State of J&K & Others, | CAT, Jammu Bench

Rajendra Kumar, Deputy D:rector (SPIU) Director Skill

A e T

36 | TANo. 306/ 2020, WP | Manik Kaith & Another Vs UT of J&K & Ofhers, | CAT, Jammu Bench | Réw éuptaAss.stam Direcior, Joint Directorate of
) (C) No.651/2020 IT1 Sector Skill Development Jammu
« 37. | 12020 Mehtab Computers (Society) Vs UT of J&K & Ors | CAT, Jammu Bench Accounts Officer Directorate of Skill Development, J&K
. 38. | O.ANo.61/609/2020 Amandeep Singh Vs UT of & Others, IT! Sector CAT, Jammu Bench Rajendra Kumar, Deputy Director (SPiU) Director Skill
Development Departrment

39. | O.A No 73612020 Naresh Chander Vs UT of J&K & Others, iTl CAT, Jammu Bench Mandeep Dogra, Assistant Director (Establishment)  Skil
Sector Development

ab. | O.A No. 061/608/2020 | Sandeep Kumar Vs UT of J&K & Others, ITl CAT, Jammu Bench Mandeep Dogra, Assistant Director {Establishment) Skill
Sector Development

41. | OA No.1186/2020 Rohani Shamma and Anr vis UT of J&K & Others, | CAT, Jammu Bench Ajay Kumar Superintendent, IT| Samba
ITi Sector

42. | O.ANo./2020 Romana Abas Vs UT of J&K &0rs, Poly Sector CAT, Jammu Bench Rarbilas Anjal, Principal, Polytechnic Kishtwar

43. | O.A No./2020 ishart Ahmed Zargar & ors Vs state of J&K & Ors, CAT, Jammu Bench Sajad Hussain Naqeeb, AD, Joint Directorate of Skill
iTl Sector Development Kashmir

44. | O.A No.12020 [shart Ahmed Zargar & Ors. Vs state of J&K & CAT, Jammu Bench Sajad Hussain Nageeb, AD, Joint Directorate of Skill
Ors, [Tl Sector Development Kashmir

45. | oass1/711 2020 Anjana Vis UT of J&K & Ors, Poly-Sector CAT, Jammu Bench Neelanjana Manwati, Principal Women Polytechnic Jammu

46. | OA No. 837/2020 Simranjeet Singh and Anr. Vs UT of J&K & Ors, CAT, Jammu Bench Talat Mehmood Khan, Superintendent, IT| Poonch
[Tl Sector

47. | OA No.81/2020 Sakshi Devi Vs UT of J&K & Others, IT) Sector CAT, Jammu Bench Ravinder Singh Bhatti, Superintendent, ITl Doda

48. | OA No. 245/2020 Abrar Hussain Ahanger Vs UT of J&K & Others, CAT, Jammu Bench Vivek Sagar, Principal, IT| Kishtwar
[Tl Sector

49. | OA No. 855/2020 Bilquees Irfan Qureshi Vs UT of J&K and Others, | CAT, Jammu Bench G. M Bhat Superintendent, Women [Tl Bemina Stinagar
(Tl Sector ' :

50. | OA No. /2020 Shoaib Nazir Sheikh Vs UT of J&K & Gthers CAT Jammu Bench G.M. Bhat, Principal ITi Srinagar

51. | OA/ No. 688/2021 Mohammad Fateh Sheikh and Ors. Vs UT of J&K | CAT, Jammu Bench Sajad Hussain Nageeb, AD, Joint Directorate of Skil
& Others, [Tl Sector Development Kashmir

52. | O.A.No./37/2021 Bal Krishan Vis UT of J&K & Ors, IT1 Sector CAT, Jammu Bench Rajinder Singh, Superintendent,iTi Reasi

53. | OA No. 593/2021 Rajinder Singh Vs UT of JBK & Others, IT1 Sector | CAT, Jammu Bench Mandeep Dogra, Assistant Director (Establishment)  Skill

: Development
54. | OA No. 61/00092/2020 Tohd. Arif Vs UT of J&K & Others, ITI Sector CAT, Jammu Bench Javed Ahmed, Superintendent, {TI Mendhar
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326782/2821 /010 tEAENSec Nesiam Saleem Khan and Another Vs UT of JAK CAT, Jammu Bench Shakeel Ahmad Dar, Lect —VOSD Directorate of Skill |
. & Others, Poly-Seclor Development JAK
56. OA No. 9962021 Mohammad imitiyaz Ganai and Cthers VS UT of | CAT, Jammu Bench Firdous Ahmed Yatoo, Secretary JKBOTE
- J&K & Cthers, JKBOTE
‘[ 57. | OANo. 11172021 Bilkees Fatima & Others Vs UT of JAK & Others CAT Jammu Sajad Hussain Nageeb, AD, Joint Directorate of Skill
Development Kmyr.
58. OA No. 12512021 Abdul Rashid Sheikh and Another Vs UT of J&K CAT Jammu Rajendra Kumar, Deputy Director (SP1U) Director Skill
& Others . Development Department
59. SWP No. 99672008 Kuldeep Kumar & Ors. Vs State & Ors. High Court Jammu Amandeep Singh, Superintendent, ITi Kathua
60. | SWP No. 209/2008 Vidhu Pun and others Vs State of J&K & others High Court Jammu Neeianjana Manwati, Principal Women Polytechnic Jammu
61. SWP No. 438/2010 Kirti Kumar and Another Vs State of JAK & CAT, Jammu Amandeep Singh, Superintendent, ITI Kathua
Others
62. | SWP No. 58472010 Samit Sharma & Ors, Vs State & Ors. High Court Jammu Ruchie, Superintendent, T Sunderbani J
63. SWP No. 1256/2010 Parveen Akhter Vs State & Ors. CAT, Jammu Ujwal Mahajan, Superintendent, ITi Surankote
TA No. 628772021 SWP | Pooja Sharma & Ors. Vs State & Ors CAT, Jammu Mandeep bogla, Assistant Director (Establishment) Skill
64. | No.489/2011 Development
g5. | SWP No. 1560/2011 Pawan Kumar & Others Vs State & Others High Court Jammu Anoop Sharma, Principal ITl Hiranagar \
66. SWP No. 19772011 Ramit Verma & Ors. Vs State & Ors High Court Jammu Niyaz Ahmed, Supefintendent, [T Nowshera J
&7 SWP No. 153372012 Shashi Pal Singh and Rajeev Jasrotia Vs State & | High Court Jammu Ancop Sharma Principai 1Tl Hiranagar l
’ ) Ors
TA No. 669272021 Syed Yasir Ali & Others Vs State of J&K & Ors. CATJammu Bench Ravinder Singh Bhatti, Superintendent, ITi Doda
68. | SWP No. 646/2012
69. SWP No. 157672012 Neena Devi Vs State & Ors. High Court Jammu Amanpreet Singh, Superintendent IT Basochit J
0. | SWP No. 1609/2012 Davinder Kumar Vs State of JAK & Others High Court Jammmai Fbdul Rashid Sheikh, Principal ITI Rajourt J
7. SWP No. 1618/2012 Parupkar Singh Vs State & Ors. High Court Jammu Talat Mehmood Khan, Superintendent, IT! Poonch J
_;2 SWP No. 1571/2012 Umesh Gandotra and Others Vs State of JAK & | High Court Jammu 1. Talat Mehmood Khan, Superintendent, Tl Poonch
3 Others 2. Amanpreet SinghSuperintendent, ITiBani
. TA No. 1642/2020 SWP Pooja Jhulka and Vs State & Ors. CAT, Jammu Naresh Singh, Superintendent, iTl Udhampur
73.
No. 24402012
TA, TA No. 485272021 Javid lgbal Vs State & Ors. CAT, Jammu Vivek Sagarl/c Principal, ITi Kishtwar

| SWP No. 96612013

511



3201 B4RV 4 BRI, A DELTander Singh Vs Siate ol JEIN & wutss T s o T Wiakeannd Khan Srnenntendent. Tl Poonch ]
- [ 76. | SWP No. 1646/2013 Rakesh Sharma Vs State of J&K & Others High Court Jammu Anoop Sharma, Principal, ITI Hiranagar
77, | SWP No. 1644/2013 Mohd. Ajaz Batt Vs State of JAK & Others High Court Jarmmu Baldev Raj, Superintendent T Ramban
TA No. 51132021 SWP | Sneh Lata Vs State of JE&K & Cthers CAT Jammu Anoop Sharma, Principal IT1 Hiranagar
8. | No.16982013
TA No. 7389/2020 SWP | Nahida Bano Vs State & Ors. CAT, Jammu Vivek Sagar,lic Principal, IT! Kishtwar
79. | No. 280472013
80. | SWP No. 894/2014 Shahida Bano Vs State & Ors. High Court Jammu Vivek Sagar.lic Principal, Il Kishtwar
81 TA No. 791772020 SWP | Vikas Sharma Vs State & Ors. CAT Jammu Baldev Raj, Supdt ITl Ramban
* | No. 113972014
g2. | SWPNo. 128372014 Rakesh Kumar Vs State & Ors. High Court Jammu Amanpreet Singh, Superintendent [Tl Basohli
83. | SWP No. 1388/2014 Asif Igbal and Others Vs State & Ors. High Court Jammu Ruchie, Superintendent, ITI Sunderbani
84. | SWP No. 1499/2014 Rahul Sharma Vs State & Ors. High Court Jammu Naresh Singh, Superintendent, 1Tl Udhampur
85. | SWP No. 1783/2014 Mohd. Haroon & Others Vs State of J&K & Others High Court Jammu Abdul Rashid Sheikh, Principal ITI Rajoun
86. | SWP No. 1857/2014 Moninder Singh Vs State & Others High Court Jammu Rajinder Singh, Superintendent, ITl Reasi
87. | SWP No. 18802014 Kulsuma Chowdhary High Court Jammu Parvej iqbal Superintendent IT1 Dharmari
88. | SWP No. 1838/2014 Vikas Pandoh Vs State & Others High Court Jammu Rajinder Singh, Superintendent, ITl Reasi
ga. | SWP No. 1976/2014 Javid iqbal & Ors Vs State & Ors. High Court Jammu Parve] Igbal Superintendent (Tl Dharmari
80. | SWP No. 2013/2014 Johar Ahmad Naik & Ors. High Court Jammu Vivek Sagar,lic Principal, IT Kishtwar
91. | SWP No. 2016/2014 Pheek Singh Vs State & Otherss High Court Jammu Rajesh Gupta, Superintendent, ITI R.S. Pura
92, | SWP No. 2035/2011 Arti Verma Vs State & Ors. High Court Jammu Ujwal Mahajan, Superiniendent, IT] Surankote
93. | SWP No. 2268/2014 Renu Devi Vs State & Others High Courl Jammu Rajesh Gupta, Superintendent, [Tl R.S. Pura
94. | TANo/ 2021 Pinkay Nath Vs State of J&K & Others CAT Jammuy Amanpreet Singh, Superintendent ITI Bani
SWP No. 232272014
g5 | SWP No. 1919/2015 Sohail Mageem & Ors. Vs State & Ors. High Court Jammu Vivek Sagar,lic Principal, IT1 Kishtwar
96. | SWP No. 20072015 Savita Sharma Vs State & Ors. High Court Jammu Rajesh Gupta, Superintendent ITOI R.S.Pura
97. | SWP No. 21472015 Diksha Khaju!ia & Ors. Vs State of J&X & Others | High Court Jammu Suket Gupta, Principal Govi. Polytechnic College udhampur
, 98. | SWP No. 2227/2015 Kamiesh Devi Vs State of J&K & Others High Court Jammu Amanpreet Singh,Superintendent ITl Banl

T
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T Hioh Court Jammy T Javaid Ahmed, Superintendent, ITi Mendhar i

-1~ 100. | SWP No. 35672016 Azhar Qayoom & Others Vs State & Others High Court Jammu Ravinder Singh Bhatti, Superintendeat, {T| Bhaderwah B

- - 101. | SWP No. 780/2018 Suresh Gupta Vs State of J&K & Others High Court Jammu Naresh Singh, Superintendent, ITI Udhampur
102. | SWP No, 835/2016 Baikrishan & Others Vs State of J&K & Others High Court Jammu Rajinder Singh, Su_perintendenLTrTITeesi
103. SWP No. 124012016 Rahul Badyal & Others Vs State & Others High Court Jammu Parvez Igbal Superintendent M Darmari
104, | SWP No. 1297/2016 Fayaz Ahmad and Others Vs State of J&K & Drs | High Court Jammu Parvez iqbal, Superintendent T Dammari
10s. SWP No. 1326/2016 Mohd. Ameen & Others Vs State & Others High Court Jammu 1. Naresh Singh, Supdt. IT! Udhamput

2. Rajinder Singh, Supdt. Tl Reasl
106. | SWP No. 1364/2016 Atui Sharma & Others Vs State & Others High Court Jammu Naresh Singh, Superintendent, [Tl Udhampur
107. | SWP No. 1400/2016 Kuldeep Kour Versus State & Others High Court Jammu Talat Mehmood Khan, Superintendent IT1 Poonch
108. SWP No. 14982016 mha & Mukesh Verma Vs State of J&K & High Court Jammu Farooq Ahmed Khan, Superintendent Women Tl Jammu
109. | SWP No. 1579/2016 Monhd. Rafi & Others Verus State of J&K & Others | High Court Jammu Niyaz Ahmed, Superintendent, (Tl Kalakote
110. | SWP No. 2027/2016 Joginder Singh Vs State of J&K & Others High Court Jammu Talat Mehmood Khan, Superintendent ITl Poonch
111. | SWP No. 2135/2016 Jagdish Kumar Sharma Vs Siate of J&K & Others | High Court Jammu Amandeep Singh, Superintendent, iTl Kathua
112. | SWP No. 132017 Mohd. Rayasat Vs State of J&K & Others High Court Jammu Javaid Anmed, Superintendent, [Tl Mendhar \
113. | SWP No. 1172017 Gurpreet Singh Vs State & Others High Court Jammu Talal Mehmood Khan, Superintendent iTi Poonch X
114. | SWP No. 1469/2017 Manmeet Singh Vs State of J&K and others. High Court Jammu Ruchie, Superintendent, Tl Sunderbani 4\
115. | SWP No. 1551/2017 Sushama Kumari Vs State of J&K. High Court Jammu 'Rajesh Gupta, Superintendent, [Tt R.S.Pura J
116. SWP No. 185002017 Arti salathia, Shub Ram,and Vishal Gupia Vs High Court Jammw Ancop Sharma, Principal, ITl Hiranagar J
State & Ors.

117. | SWP No. 2048/2017 Zaffar Iqbal Vs State and others High Court Jammu Rajinder Singh, Superintendent, IT] Reasi
118. | SWP No. 249472017 Jatinder Kumar Sharma Vs State of J&K & Others | High Court Jammu Archana Devi, Superintendent, 1Tt Bhaddu
148. % zgi_’ Suninder Singh Vs State of J&K & Others High Court Jammu Ravinder Singh Bhatti, Superintendent, ITl Doda
170. LSWP No. 170272017 Amjed Hussain Vs State of J&K & Others High Court Jammu Ujwal Mahajan, Superintendent, 1T Surankote

F 3
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326782/802 ﬁﬂg '(‘.‘ft?&&ﬁ%‘ﬂs ec Nasir Igbal Zargar Vs State of J&K & others High Court Jammu Ravinder Singh Bhatti, Superintendent, [Tl Doda
-1 422, TANo. / Mohammad imtiyaz Vs State of J&K & Others CAT, Jammu Ancop Sharma, Principal, 1Tl Hiranagar
SWP No. 91/2018
N TA No. 788572020 Rukhsana Kouser Versus State of J&K & Others CAT, Jammu Ujwal Mahajan, Superintendent, [T Surankole
.1 123. | 180322018
. 424, TANo. 72021 Rachna Devi Versus State of J&K & Others CAT Jammu Rajinder Singh, Superintendent, [T Reasi
SWP No. 1670/2018
125. FTA No. 72021 Bhupinder Kour Versus State of J&K Others CAT Jammu Rajesh Gupta, Superintendent
SWP No. 1710/2018 iTI R.S.Pura
126. | SWP No. 171172018 Suninder Kour Versus State of J&K & Others High Court Jammu Farooq Ahmad Khan, Superintendent Women ITi Jammu
127 SWP No. 1735/2018 Shilpa Shamma Vs State of JAX & Others High Court Jammu 1. Amanpreel SinghSuperintendent 71 Basohli
j 2. Ajay Kumar SuperintendentiTl Samba
128 TANo. /2021 Rahul Sharma Vs State of J&K & Others CAT Jammu Ravi Gupta, AD, Joint Directorate of Skill Dev. Jammu
* | SWP No. 17592018
129. SWP No. 2059/2018 Shivani Sharma Vs State of J&K & Others High Court Jammu Farooq Ahmed Khan, Principal, T1 Jammu
TA No. 141472020 SWP | Zaffar Ali Vs State of J&X & Others CAT, Jammu Ravinder Singh Bhatti, Superintendent, 1T| Doda
130. | no. 24352018
131 TA No. 920/2020 Samit Shama Vs State of J&K & Others CAT, Jammu Ruchie, Superintendent Tl Sunderbani
* 1 SWP No. 11272019
132 TA No. 164572020 Tahira Majid Vs State of J&K & Others CAT, Jammu Ujwal Mahajan, Superintendent, {T| Surankote
" 1 WP(C) No.3595/2019
133, WRP{c) No. 200772019 Bandana Venma Vs State of J&K & Others High Court Jammu Farooq Ahmad Khan Superintendent, Women [Tl Jammu
134. | TA No. 2036/2020 Touseef Ahmad & Ors. Vs State of J&K & Others CAT, Jammu Vivek Sagar, Principal, IT] Kishtwar
WP(c) N0.2479/2019
135. | TA No. /2020 WP(c) Raj Singh Vs State of J&K & Others CAT, Jammu Rajinder Singh, Superintendent, ITl Reast
No. 820/2019
136. | TA No. 96072020 Vikrant Sharmma Vs State of J&K & Others CAT, Jammu Niyaz Ahmed, Superintendent, ITI Nowshera
WP{c) No. 6550/2019
137. WP(c) No. 72018 Fazan Rehmat-Ullah & Others Vs State of J&K & High Court Jammiu Ravinder Singh Bhatti and Baldev Raj, Superintendent, IT|
Others Bhaderwah/Rambarn
138. | SWP No. 11452018 Shamim Ahmad Vs State of J&K & Others High Court Jammu Javed Ahmed, Superintendent, {Ti Mendhar
139 TA No. 8555/2020 Rahul Gupta Vs State of J&K & Others CAT Jammu Amandeep Singh, Superintendent, 17! Kathua
- | SWP No. 1933/2018
140, WFP(C) No. 421/2018 Deepika Devi Vs Siate of J&K & Others High Court Jammu Vivek Sagar, Principal, iTi Kishtwar
141 | SWP No. 526/2019 Hina Bano Vs State of J&K & Others CAT, Jammu Ravinder Singh Bhatti, Superintendent, T Doda
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326 78I AW TG IoAsaatioNSaania Pun Vs State of J&K & Others

[ CAT, Jammu | Rajinder Singh, Superintendent, ITl Reasi
| WP No. 2620/2019 | _ _ I
T 143, | TA No. 236212020 Poonam Devi Vs State of J&K & Others CAT, Jammu Rajesh Gupta, Supenntendent, [T R.S. Pura
WP No. 2876/2019 I :
F “ \ TA No. 896472020 Mudasir Hussain Vs State of J&K & Others CAT, Jammu Vivek Sagar, Superintendent, ITi Bhalessa
* * 1 Wr(C) No. 061/2018 i
r1 45 \TA No. 1645/2020 Tahira Majid VS State & Ors CAT, Jammu Ujwal Mahajan, Superintendent, IT) Surankote
: " | WP{c) No. 35152019 —
‘ 148 TA No. 479372020 Sona Rupi & Others Versus State of JAK & CAT, Jammu Faroor Ahmad Khan, Principal, ITl Jammu
* | SWP No. 170572018 Others n
147 TANo. /2020 - Raj Singh VS UT of J&K & Others CAT, Jammu Rajinder Singh, Superintendent, Tl Reasi
" | WP{c) No.2820/2019 —
148, | WP(c) No. 593/2021 Umra Naz Vs UT of J&K and Ors High Court Jammu Rarbilas Anjal Bhardwaj, Principal, Govt. Polytechnic Kishtwar
149. | WP(c) No. 139072021 Salochna Devi VS UT of J&K Cthers HC Jammu Ravinder Singh Bhatti, Superintendent, I Bhaderwah
OA MNo. /2021 Bashir Ahmad Sheikh and anr VS UT of JAK & CAT Jammu Sajjad Hussain Nageeb, AD. Joint Directorate, Skill Dev.
150. Ors Kashmir
151, | A No. 602072020 Rajendra Kumar Vs State of JAK & Others CAT Jammu Mohammad Ashraf Wani, Deputy Director (Trainings) Skill
* | swWP No. 27812004 Development J&K
TA No. 3250/2021 Neaiofar Jan & Others Vs UT of J&K and Others CAT Jammu Sajjad Hussain Nageeb, AD, Joint Directorate, Skill Dev.
152. | WPR(c) No. /2020 Kashmir
r 1 WP(c) No. 2217/2019 Robbin, V/s State of J&K and Others High Court Jammu Mandeep Dogra, Assistant Director (Establishment)  Skill
153. Development
154. | SWP No. 2227/2015 Kamiesh Devi Vs State of JAK & others High Court Jammu Archana Devi, Superintendent, Tl Bhaddu/ Billawar
155. TA No. 6538/2020 Gagan Pratap Singh & Others Vs State of JAK & | CAT, Jammu Ritu Jamwal, Principal Govt. Boys Polytechnic Jammu
SWP No. 51/2008 Others-Poly Sector
156. S\t\ﬂi'smlwm.4 Asif Syed Shah Vs State & Others High Court Jammu Vivek Sagar, Principal, IT) Kishtwar
2148201
457, | SWP No.21 18/2015 Exta Rajput Vs State and others High Court Jammu Nee'anjana Manwati, Principal, GPC(W) Jammu
158, | SWP N0.2023/2015 Ajay Mangotra Vs State of J&K & Others High Coust Jammu Vinod Azad,Principal, GPC Samba
158, mﬁ Urvashi Gupta Vs State & Others High Court Jammu Neelanjana Manwati. Principal, GPC(W) Jammu
TA No. 19392020 Vicky Sharma and Others Vs State of JAK & CAT, Jammu Ritu Jamwal, Principal Govi. Boys Polytechni
160. | SwP No. 80872017 | Others pa ys Polylechnic Jammy
161. SWP No. 1188/2017 Anil Kumar & Nowsheeba Shah Vs State & Ors High Court Jammuy Ritu Jamwal, Principal Govt. Boys Polytechnic Jammu
162, ?WP Noi_’ Guishan Kumar V/S State and others High Count Jammu Vinod Azad, Principal, GPC Samba
., {SWP No,1902/2018 Gopal Chand Vs state of J&K & others High Court Jammu Naresh Singh Superintendent ITl Udhampur
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226782207 Fiho AilliaationSddeena Sharma & Ars. Vs state & others [ CAT, Jammu ] Ashiq Nabi Bhat, Principal, GPC Doda
164. | 2020
SWP No, 2570/2018 - - :
165 TANo. /2021 Kawal Jeet Kour Versus State of J&K & Cthers CAT, Jammu Harbilas Anjal Bhardwaj Principal, Govt. Polytechnic, Poonch
- * | SWP No. 1651/2018 _
166. | TA No. 5310/2021 Zareena Begum Versus State of JAK & Others CAT, Jammu Neelanjana Manwati, Principal, GPC(W) Jammu
SWP No. 1681/2018 - -
T 167 TA No. 5744/ 2020 Fakesh Bhat & Others Vs State of J&k & Others | CAT, Jammu Shakeel Ahmad Dar, Lect ~/OSD Directorate of Skill
* | SWP No. 1909/2018 Development J&K
168 TA No.1811/2020 Seep Rakwal & Madhvi Vs State of J&K & Ors. CAT, Jammu Neelanjana Manwati, Principal , GPC(W) Jammu
" | SWP No. 932019
169, | TA No. 61749522021 Javed Igbal Vs State of J&K & Others Vivek Sagar, Principal, ITl Kishtwar
170 SWP No. 149072017 Raghudev Singh Vs State of J&K & Others High Court Jammu Shakeel Ahmad Dar, Lect_/OSD Directorate of Skill
) Development J&K
SWP No. 227/2011 Kulsuma Arif & Ors Vs State of J3K & Others High Court Srinagar Mandeep Dogra, Assistant Director {Establishment) Skill
. Development
SWP No. 1847/2016 Rajinder Prashad Kotwal Vs State of J&K & High Court Jammu Firdous Ahmed, Accounts Officer Directorate of  Skill
i72. Others Development, J&K
473. | OA No. 847/2020 Mazhar Igbal Vs UT of J&K & others CAT, Jammu Javed Ahmed, Superiniendent, IT Mendhar
114, | OA No.861/2020 Shifai Raina Vs UT of J&K & Other CAT, Jammu Rajinder Singh, Superintendent,IT| Reasi
175. | WP(© No. 14852021 Asit All Zargar and Others Vs UT of JEK & Others | High Court Jammu Ravinder Singh Bhatti, Superintendent, [T Doda
176. WP(c) No. 1977/2021 Gorav Raina VS UT of J&K & Others High Court Jammu Talat Mehmood Khan, Superintendenl, ITl Poonch
177. WP{c) No. 2021 Barun Pangolra and Anr Vs UT of J&K & Others | High Court Jammu Rajinder Singh, Superintendent,I Tl Reasi
OA No.1251/2021 Abdul Rashid Sheikh & Anr Vs UT of JEK & CAT Jammu Rajendra Kumar, Deputy Director (SPIU} Director Skill
178. Others Development Department
179. { OA No.487/2020 Rakesh Kumar Vs UT of J&K & Others CAT Jammu Firdous Ahmad AO Skil Development Department J&K
180, | OANo. 2021 G. M. Bhatand Others Vs UT of J&K & Others CAT Jammu Rajendra Kumar, Deputy Director (SPIU) Director  Skill
Development Department
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